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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
ClVIL APPEAL NQ(s). 4788-4790 COF 2012

SANJAY SHARMA & ORS. Appel I ant (s)
VERSUS
STATE OF U. P. & ORS. Respondent ( s)

(Wth prayer for interimstay)

Date: 01/06/2012 These Appeal s were called on for hearing today.

CORAM :
HON BLE MR JUSTI CE K. S. RADHAKRI SHNAN
HON BLE MR JUSTI CE JAGDI SH SI NGH KHEHAR
( VACATI ON BENCH)
For the parties Ni dhesh Gupta, Adv.
Anurag Rawat, Adv.
Mohan Kri shna Ghosh, Adv.
Samir Ali Khan, Adv.

Pal | av Shi shodia, Sr. Adv.
Arun Bhardwaj, Adv.
Abhi shek Attri, Adv.

D nesh Dwedi, Sr. Adv.
S. S. Shanshery, Adv.
R C. Kohli, Adv.

Rat nakar Dash, Sr. Adv.
Ram Ki shore Singh Yadav, Adv.
Ardhendumaul i Kumar Prasad, Adv.

<33 533 333 3333

UPON hearing counsel the Court made the follow ng
ORDER

Li st imedi ately after summer vacati on.

( NARENDRA PRASAD) ( RENUKA SADANA)
COURT MASTER COURT MASTER



